IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :30-08-2024
Date : 30.08.2024

Name of

the
Applican
t
(Se
BLAPL-
73042/2130.08.20 Order Dtd. at
L looa " 1015/20 |R SETHI [C.O. 0280828 BATL-2 [°-_
24
12)
- ABLAPI- COURT (Se
73044/2 130.08.20 Order Dtd. at
2 105 > 7426/20 |GR PATRA [C.0. NO. 2 | 0% J=Co BAIL-2 [2°_
24 OLD
10)
- ABLAPL- COURT (Se
73045/2130.08.20 Order Dtd. at
3 |24 o4 7705/20 |A DAS c.o. No. 2 ettt oTos BATL-2 [2°_
24 OLD
10)
- ABLAPIL- COURT (Se
g |73046/2130.08.20 [)c31 50 |ak MISHRA [c.0. [No. 2 |Order Dtd. BAIL-2 |2F
024 24 2024-08-28 No-
24 OLD
9)
- ABLAPI- COURT (Se
5 73048/2130.08.20 5960/20 MK c.0 NO. 2 Order Dtd. at
024 24 MOHANTY O . 2024-08-28 No-
24 OLD
9)
- ABLAPIL- COURT (Se
¢ [73049/2030.08.20 Do 000 o0 oo o, o [Order Ded. at
024 24 e . 2024-08-28 No-
24 OLD
9)
[ (Se
;. [73058/2(30.08.20 ?gég;/z AMRESH | ;gURg Order Dtd. at
024 24 MOHANTY e - 2024-08-27 No-
024 OLD
9)
- ABLAPI,- COURT (Se
g [73059/2(30.08.20 [ o277 IS, R. co. o 5 [order Dtd. at
024 24 PATTNATK |~ """ . 2024-08-27 No-
24 OLD
9)
- ABLAPL- |PRASANTA COURT (Se
73060/2130.08.20 Order Dtd. at
9 looa ” 8755/20 |KUMAR c.o. No. 2 [ o°t To .
24 ROUTRAY OLD o)




10

11

12

13

14

15

16

17

18

19

20

21

22

73061/2 |30.08.20 ABLAPL— |PRASANTA COURT |5 der Dtd. at
04 4 8753/20 |KUMAR No. 2 ettt o
24 ROUTRAY OLD o)
ABLAPL- |PRASANTA COURT (se
73062/2 30.08.20 Order Dtd. at
024 24 8752/20 |KUMAR NO. 2 1)024-08-27 No-
24 ROUTRAY OLD o)
ABLAPL- |PRASANTA COURT (Se
73063/2130.08.20 Order Dtd. at
024 ” 8749/20 |KUMAR No. 2 |Sioet ot e
24 ROUTRAY OLD o)
CRLMC- |STBA COURT (Se
73064/2130.08.20 Order Dtd. at
024 I 3106/20 |PRASAD NO. 2 |Joet ol e
24 SAHOO OLD o)
ABLAPIL- COURT (Se
73065/2 (30.08.20 [0 D. . no. o, |order Dtd. at
024 24 MOHAPATRA . 2024-08-27 No-
24 OLD
9)
_ (Se
73066/2 |30.08.20 ?Séig/z A panba ESURg Order Dtd. at
024 24 . 2024-08-27 No-
024 OLD

9)
WP (C)- |PRASANTA COURT (se

73067/2 130.08.20 Order Dtd. at
024 24 20396/2 |KUMAR NO. 2 1)024-08-29 No-
024 MOHANTY OLD 0
ABLAPL- |PRASANTA COURT (Se

73068/2 30.08.20 Order Dtd. at
054 ” 8765/20 |KUMAR NO. 2 St eean -
24 ROUTRAY OLD o)
ABLAPL- |PRASANTA COURT (se

73069/2 [30.08.20 Order Dtd. at
0 " 8761/20 |KUMAR NO. 2 | ST o e
24 ROUTRAY OLD o)
ABLAPL- |PRASANTA COURT (Se

73070/2130.08.20 Order Dtd. at
024 ” 8759/20 |KUMAR NO. 2 |Sre T eean BATL-1 |°°_
24 ROUTRAY OLD 5
ABLAPL- |PRASANTA COURT (Se

73071/2 (30.08.20 Order Dtd. at
024 4 8757/20 |KUMAR NO. 2 |Joet oo o
24 ROUTRAY OLD 5
ABLAPL- | PRASANTA COURT (Se

73072/2 |30.08.20 Order Dtd. at
024 4 8756/20 |KUMAR NO. 2 |0 08-27 No-
24 ROUTRAY OLD 5
BLAPL- COURT (Se

3;273/2 32'08'20 4033/20 |S. BISWAL NO. 2 SggjfogE§§ BATL-2 |at
24 OLD No-




[ 10)
(Se
WP (C) - COURT
73074/2 |30.08.20 Order Dtd. at
23 |15a > 20114/2 [B.K. DAS |C. NO. 2 [0S oaoon e
024 OLD
10)
___ (Se
WP (C) - COURT
24 73075/2130.08.20 19955/2 |N.K. ROUT |C. NO. 2 Order Dtd. at
024 24 2024-08-29 No-
024 OLD
10)
[ (Se
WP (C) - COURT
5 73076/2130.08.20 19565/2 |7. swatn |c. NO. 2 Order Dtd. at
024 24 2024-08-29 No-
024 OLD
10)
- WP (C) - COURT (e
2 [73077/2(30.08.20 |7 050" IMONOMOY No. o |order Dtd. at
024 24 BASU . 2024-08-29 No-
024 OLD
10)
___' } (Se
L [13078/2(30.08.20 ?§§Si/2 G.D. . ;gURg Order Dtd. at
024 24 SINGH . . 2024-08-29 No-
024 OLD
10)
___' B (Se
,g [73079/2(30.08.20 ggégé/z A.K. . ;gURg Order Dtd. at
024 24 NAYAK : : 2024-08-29 No-
024 OLD
10)
[ B (Se
5o |73080/2(30.08.20 ?5532/2 C.R. . ;gURg Order Dtd. at
024 24 NAYAK : . 2024-08-29 No-
024 OLD
10)
___ (Se
WP (C) - COURT
50 [73081/2(30.08.20 oo " |0 N 5 |order Dtd. at
024 24 2024-08-29 No-
024 OLD
10)
- WP (C) - COURT wriT | 5€
5p [73082/2(30.08.20 ), ol LK. . N, 5 |order Dta. arancy 2t
024 24 PANDA : . 2024-08-28 No-
022 OLD -5
47)
[ M/S.J.K.N
AYAK
N.JUJHARS
INGH (Se
5, [73083/2(30.08.20 ggéiizo A.K.BISOT | ;gURg Order Dtd. gii;CH at
024 24 e M/S. : oim 2024-08-28 % No-
DEEPAK 28)
KUMAR
PANT
S.MISHRA
- WP (C) - COURT (Se
33 73084/2130.08.20 19616/2 PRADEEP c NO. 2 Order Dtd. at
024 24 KUMAR DAS |~ . 2024-08-28 No-
024 OLD o)




34

35

36

37

38

39

40

41

42

43

44

45

46

WP (C) -

COURT

(Se

73085/2 |30.08.20 Order Dtd. at
024 S 20051/2 |M. NAYAK NO. 2 ooyt oo o
024 OLD
28)
_ (Se
73086/2 |30.08.20 25522/2 v NATK EgURg Order Dtd. at
024 24 : : 2024-08-28 No-
024 OLD
28)
ABLAPL- |RABI COURT (Se
73087/2 30.08.20 Order Dtd. at
024 24 8528/20 |NARAYAN NO. 2 2024-08-22 No—
24 BEHERA OLD
28)
_ (Se
73088/2 (30.08.20 ggéi%/z v ATk ;gURg Order Dtd. at
024 24 : - 2024-08-28 No-
024 OLD
28)
_ (Se
73089/2 |30.08.20 ?géii/z v ATk ;gURg Order Dtd. at
024 24 : . 2024-08-28 No-
024 OLD
28)
ABLAPI,- COURT (Se
73090/2 |30.08.20 Order Dtd. at
024 S 4692/20 |B SINGH NO. 2 oot oo BRIL-1 |° -
24 OLD
1)
_ (Se
73091/2 |30.08.20 ?gégi/z v ATk ;gURg Order Dtd. at
024 24 04 oim 2024-08-28 No-
1)
_ (Se
73092/2 (30.08.20 ?gég;/z o cH. oS ;gURg Order Dtd. at
024 24 o oim 2024-08-28 No-
1)
WPC (OAC (Se
73093/2/30.08.20 |) - S.K. ;gURg Order Dtd. oA at
024 24 155/201 |MOHANTY . 2024-08-23 Branch [No-
OLD
9 1)
CONTC (C COURT (Se
73094/2130.08.20 BC) - B.C. NO. 2 Order Dtd. OA at
024 24 352017 |PANDA oim 2024-08-27 Branch T?_
CRLMC- COURT (se
73095/2 |30.08.20 Order Dtd. at
024 S 3155/20 |[KARMA DAS NO. 2 ooyt oo og oo
24 OLD
1)
WP (C) - COURT wriT | (€
73096/2 (30.08.20 |0 22" C.R. vo. 5 |order Dtd. aranc 12T
024 24 NAYAK : 2024-08-28 No-
018 OLD -6
26)
73097/2 |30.08.20 |WE(C)~  |RAMA COURT | der Dtd. (se
024 24 20558/2 |KRISHNA NO. 2 2024-08-29 at
024 BISOI OLD No-




[ ] 26)
WP (C) - COURT wriT | (€
47 [73098/2(30.08.20 [ 200" P.K. N 3 |order Dtd. arancy 2t
024 24 MISHRA : 9999-12-31 No-
022 OLD -3
14)
- ABLAPIL- COURT (se
48 73099/2130.08.20 8044/20 HIMANSHU NO. 3 Order Dtd. at
024 24 KUMR BHOL . 2024-08-22 No-
24 OLD
14)
- WP (C)- |PRAVASH COURT wriT | (€
49 32200/2 22'08'20 7564/20 |CHANDRA NO. 2 g;ggflgfgi BRANCH ;z_
24 MAHAPATRA OLD -1 5
- CRLMC- |UNMESH COURT (e
73101/2130.08.20 Order Dtd. at
50 |54 " 3189/20 |CHANDRA NO. 2 o e on e
24 JENA OLD 5
- CRLMC- COURT (Se
5q [73102/2[30.08.20 |Z 2070 |SRINIBASH N0 o |order Dtd. at
024 24 MOHANTY . 2024-08-28 No-
24 OLD 5
[ B (Se
., [73103/2[30.08.20 ?5588/2 S.K. ESURg Order Dtd. at
024 24 BISWAL . 2024-08-29 No-
024 OLD 5
[ ~ (Se
53 |73104/230.08.20 ggégi/z . ;gURg Order Dtd. at
024 24 CHHOTRAY . 2024-08-29 No-
024 OLD 5
- CRLMC- |JYOTI COURT (Se
73105/2130.08.20 Order Dtd. at
54 105, Sa 3130/20 |RANJAN NO. 2 ot eon -
24 NAYAK OLD 5
- WP (C) - COURT wriT | 5€
55 (73106/2(30.08.20 [0 100" oo N0 o |order Dtd. amanch 12t
024 24 2024-08-28 No-
018 OLD -2
34)
- CRLMC- COURT (Se
56 73107/2130.08.20 3062/20 SRINIBASH NO. 2 Order Dtd. at
024 24 MOHANTY - 2024-09-25 No-
24 OLD
34)
- WP (C)- |AKSHAYA COURT wriT | '5€
57 33208/2 32'08'20 26089/2 |KUMAR NO. 2 gggjfogE§§ BRANCH ;2_
022 PANDEY OLD -5
21)
- WP (C) - COURT wriT | (5€
58 73109/2 130.08.20 29126/2 A.K. NO. 2 Order Dtd. BRANCH at
024 24 PANDA . 2024-08-29 No-
022 OLD -3
12)
;;;'73110/2 30.08.20 WP(C)- |G.D. COURT |order Dtd. (Se
024 24 18797/2 |SINGH NO. 2 |2024-08-29 at




024 OLD No-

12)

___ (Se

WP (C) - COURT

60 73111/21/30.08.20 20055/2 M. NAYAK |C. NO. 2 Order Dtd. at

024 24 2024-08-29 No-
024 OLD

12)

___' B (Se

o1 |73112/230.08.20 ggiig/2 B.K. - ;gURg Order Dtd. at

024 24 SAHOO : . 2024-08-29 No-
024 OLD

12)

- WP (C) - COURT (se

62 73113/2130.08.20 20177/2 MONOMOY c NO. 2 Order Dtd. at

024 24 BASU : : 2024-08-29 No-
024 OLD

12)

- CRLMC- |JYOTI COURT (se

73114/2130.08.20 Order Dtd. at

63 954 " 3068/20 RANJAN C. NO. 2 oo oia e
24 NAYAK OLD

12)

[ B (Se

o4 |73115/230.08.20 ?g{gé/z B.K. . ;gURg Order Dtd. at

024 24 SAHOO : . 2024-08-29 No-
024 OLD

12)

- CRLMC- |MANOJ COURT (se

73116/2130.08.20 Order Dtd. at

65 |54 > 2928/20 KUMAR C. A O e

24 PANT OLD °©

12)

[ B (Se

s |73117/230.08.20 ggig;/z B.K. . ;gURg Order Dtd. at

024 24 SAHOO : . 2024-08-29 No-
024 OLD

12)

- CRLMC- [BINDU COURT (se

73118/2130.08.20 Order Dtd. at

67 954 ” 2888/20 |SAGAR C. NO. 2 oS aeon .
24 SWAIN OLD

12)

[ (Se

WP (C) - COURT

73119/2130.08.20 Order Dtd. at

68 | 154 Sa 20608/2 M. NATK |C. NO. 2 |0 ieag -
024 OLD

12)

- ABLAPL- |PRASANTA COURT (Se

73120/2130.08.20 Order Dtd. at

69 |54 ” 8777/20 |[KUMAR C. R i -
24 ROUTRAY OLD

12)

- WP (C)- |RAMA COURT (Se

73121/2130.08.20 Order Dtd. at

70 |05, o4 20487/2 |KRISHNA |C. NO. 2 o eag e
024 BISOI OLD

12)

- ABLAPL- COURT (Se

71 73122/2130.08.20 8751/20 B. K. c NO. 2 Order Dtd. at

024 24 PATT : . 2024-08-27 No-
24 OLD

12)

172 [73123/2/[30.08.20 [WP(C)- [D. SAMAL [C.O. |COURT |order Dtd. WRIT |(Se




73

74

75

76

77

78

79

80

81

82

83

84

024 24 11353/2 NO. 2 |2024-08-28 BRANCH |at
024 OLD -4 No-
46)
WP (C) - COURT wriT | (5€
73124/2130.08.20 11355/2 DILLIP NO. 2 Order Dtd. BRANCH at
024 24 SAMAL . 2024-08-28 No-
024 OLD -4
46)
WPC (OA) (Se
73125/2 130.08.20 |- A.K. ;gURg Order Dtd. on at
024 24 1412/20 |PANDA i 2024-08-27 Branch [No-
OLD
16 1)
(Se
FAO- COURT
73126/2130.08.20 Order Dtd. at
04 o4 390/202 |D.K.SAHOO NO. 2 ottt e
4 OLD
1)
(Se
TRP (C) -
73127/2130.08.20 COURT |Order Dtd. at
024 24 i39/202 K.K.NATH NO. 11 |2024-08-28 No-
1)
TRP (C) - (Se
73128/2(30.08.20 |, 0 >~ |S.P.SAMAN COURT |Order Dtd. at
024 24 ; TA NO. 11 |2024-08-28 No-
1)
(Se
CONTC-
73129/2 |30.08.20 COURT |Order Dtd. at
024 24 6067/20 |D.SAMAL NO. 11 |2024-08-28 No-
24
1)
CRIMIN | (Se
73130/2 |30.08.20 ggisggz R.K.MOHAN COURT |Order Dtd. AL at
024 24 TY NO. 6 |2024-08-28 REVISI |[No-
4
ON 6)
(Se
CRLA-
73132/2(30.08.20 COURT |Order Dtd. at
024 24 170/202 S.P.SAHOO NO. 3 |2024-08-28 No-
6)
RSA- (se
73133/2130.08.20 259/202 M.K.MOHAN COURT |Order Dtd. at
024 24 ; TY NO. 11 |2024-08-28 No-
6)
(Se
CRLMP-
73134/2 (30.08.20 COURT |Order Dtd. at
024 24 1145/20 |S.BARIK NO. 11 2024-08-28 No-
24
6)
(Se
73135/2 |30.08.20 i?igszo o R DS COURT |Order Dtd. at
024 24 R NO. 11 2024-08-28 No-
24
6)
CRLMP- [BRAJA (se
73136/2 |30.08.20 COURT |Order Dtd. at
024 24 1174720 JMOHAN NO. 11 |2024-08-28 No-
24 SARANGI :

6)




85

86

87

88

89

90

91

92

93

94

95

96

97

CRLMP-
73137/2 130.08.20 COURT |Order Dtd. at
024 24 1142/20 |P.BEHERA NO. 11 |2024-08-28 No-
24
6)
(Se
CRLMP-
73138/2 (30.08.20 COURT |Order Dtd. at
024 24 1200/20 ||P.K.SWAIN NO. 11 |2024-08-28 No-
24
0)
(Se
73139/2 [30.08.20 |F2O” COURT |Order Dtd. at
024 24 292/202 S+ SAHOO NO. 11 [2024-08-27 No-
6)
FAO- (Se
73140/2130.08.20 COURT |Order Dtd. at
024 24 292/202 D. K. SAHOO NO. 11 2024-08-27 No-
6)
73141/2 |30.08.20 |20 COURT |Order Dtd ;ie
024 24 290/202 S+ SAHOO NO. 11 |[2024-08-27 No-
6)
FAO- (Se
73142/2130.08.20 COURT |Order Dtd. at
024 24 286/202 S - SAHOO NO. 11 [2024-08-27 No-
6)
FAO- (se
73143/2 |30.08.20 COURT |Order Dtd. at
024 24 286/202 D. K. SAHOO NO. 11 [2024-08-27 No-
6)
(Se
FAO- MISC.
73144/2130.08.20 COURT |Order Dtd. at
024 24 366/202 |5.5AHOO NO. 11 [2024-08-27 APPEAL o
4 SEC.
5)
(Se
FAO- MISC.
73145/2 |30.08.20 COURT |Order Dtd. at
024 24 366/202 |D.K.SAHOO NO. 11 12024-08-27 APPEAL No-
4 SEC.
5)
BLAPL- (Se
73146/2130.08.20 7859/20 SURYAKANT COURT |Order Dtd. at
024 24 . A DWIBEDI NO. 11 [2024-08-28 No-
5)
(Se
FAO- MISC.
73147/2 |30.08.20 COURT |Order Dtd. at
024 24 365/202 |K.C.XAR NO. 11 |2024-08-27 APPEAL INo-
4 SEC.
5)
(Se
BLAPL-
73148/230.08.20 [0 | COURT |Order Dtd. at
024 24 NO. 11 [2024-08-23 No-
24
5)
FAO- MISC. |(se
73149/2130.08.20 COURT |Order Dtd.
024 24 265/202 S+ SAHOO NO. 11 [2024-08-27 2E§EAL ;z_




[ 5)
(Se
o5 |73150/230.08.20 3225320  Das COURT |Order Dtd. at
024 24 NO. 11 2024-08-28 No-
24
5)
- (Se
FAO- MISC.
73151/2130.08.20 COURT |Order Dtd. at
99 1122 24 364/202 |R.R.DAS NO. 11 12024-08-27 APPEAL |~
4 SEC.
5)
N BLAPL- (Se
10 |73152/21/30.08.20 7725/20 AK COURT |Order Dtd. at
0 |024 24 ba MOHANTY NO. 11 2024-08-28 No-
5)
___ (Se
FAO- MISC.
10 |73153/2 (30.08.20 COURT |Order Dtd. at
1 |024 24 364/202 ||S.5AHOO0 NO. 11 |2024-08-27 APPEAL |\
4 SEC.
5)
T (Se
BLAPL-
10 [73154/2(30.08.20 COURT |Order Dtd. at
2 024 24 7727/20 |GR PATRA NO. 11 |2024-08-28 No-
24
5)
___ (Se
10 [73155/2(30.08.20 S%égazo s COURT |Order Dtd. at
3 024 24 24 CHOUDHURY NO. 11 12024-08-28 No-
5)
___ (Se
FAO- MISC.
10 |73156/2 |30.08.20 COURT |Order Dtd. at
4 024 24 382/202 |P.K.DASH NO. 23 |2024-08-27 APPEAL |5
4 SEC.
5)
N BLAPL- (Se
10 |73157/2130.08.20 7788/20 RK COURT |Order Dtd. at
5 024 24 o MALLICK NO. 23 |2024-08-28 No-
5)
N CRLMP- (Se
10 |73158/2(30.08.20 |[¢oo"  N.K.SATAP COURT |Order Dtd. at
6 (024 24 24 ATHY NO. 23 |2024-08-28 No-
5)
___ (Se
10 [73159/2(30.08.20 5?@5320 A COURT |Order Dtd. at
7 lo24 24 oy PATTNAIK NO. 17 |2024-08-28 No-
5)
___ (Se
10 |73160/2 (30.08.20 |LAA- P K COURT |Order Dtd. FIRST |at
8 (024 24 84/2018 |MISHRA NO. 17 2024-08-28 APPEAL No-
4)
- (Se
10 [73161/2/30.08.20 52?5320 T snHOO COURT |Order Dtd. at
9 |024 24 NO. 17 |2024-08-28 No-
24
4)
11 [73162/2/30.08.20 |LAA- G - COURT |Order Dtd. FIRST |(Se
0 |024 24 84/2018 |JAYASINGH NO. 17 |2024-08-28 APPEAL |at




No-

4)
BLAPL- (Se
73163/2130.08.20 7858/20 SURYAKANT COURT Order Dtd. at
024 24 I A DWIBEDI NO. 17 |2024-08-28 No-
4)
WRIT (Se
WP (C) - CHIEF BRANCH at
73164/2 |30.08.20 JUSTIC |order Dtd. (DIVIS
024 24 é§§59/2 M K SWAIN E'S 2024-08-14 10N T22
COURT BENCH-
)
3)
CHIEF (Se
73165/2 30.08.20 giigszo RATIKANTA JUSTIC |Order Dtd. gii;CH at
024 24 - SAHOO E'S 2024-08-28 o No-
COURT 39)
CONTC— PRATAP CHIEF (Se
73166/230.08.20 |[0 o |CHANDRA JUSTIC |Order Dtd. at
024 24 o CHHINCHAN E'S 2024-08-27 No-
I COURT 39)
CONTC— PRATAP CHIEF (Se
73167/230.08.20 |S0777 - |CHANDRA JUSTIC |Order Dtd. CONTEM |at
024 24 24 CHHINCHAN E'S 2024-08-27 PT No-
I COURT 4)
CONTC- PRATAP CHIEF (Se
73168/230.08.20 |[0 5 |cHANDRA JUSTIC |Order Dtd. CONTEM |at
024 24 o CHHINCHAN E'S 2024-08-27 pT No-
T COURT 1)
CONTC— PRATAP CHIEF (Se
73169/2130.08.20 1603/20 CHANDRA JUSTIC |Order Dtd. at
024 24 o CHHINCHAN E'S 2024-08-27 No-
I COURT 1)
CONTC- PRATAP CHIEF (Se
73170/230.08.20 {2 0" - |CHANDRA JUSTIC |Order Dtd. CONTEM |at
024 24 24 CHHINCHAN E'S 2024-08-27 PT No-
T COURT 1)
CHIEF (Se
73171/2130.08.20 |LAA- R K JUSTIC |Order Dtd. FIRST at
024 24 5/2011 |MALLICK E'S 2024-08-28 APPEAL |No-
COURT 7
CHIEF (Se
73172/2 |30.08.20 [WE (€)= |SAROJ JUSTIC |Order Dtd. WRIT ¢
14597/2 |KUMAR BRANCH
024 24 oo o E'S 2024-08-28 o No-
COURT 29)
CHIEF (Se
WP (C) - WRIT
73173/2 130.08.20 JUSTIC |Order Dtd. at
024 24 33397/2 P K DAS E'S 2024-08-28 ?SANCH No-
COURT 29)
WP (C) - KHIROD CHIEF (Se
3;174/2 22'08'20 20786/2 |CHANDRA JUSTIC Sggjfogfgé at
024 MAJHT E'S No-




[ | | | (COURT 29)
[ CHIEF (Se
12 |73175/2 |30.08.20 ??égi/z AVAY KU. | JUSTIC |order Dtd. gii;CH at
3 1024 24 074 DAS : E'S 2024-08-28 o No-
COURT 20)
[ CHIEF (se
12 [73176/2/30.08.20 ?§é§2/2 BISWAJIT |, JUSTIC |Order Dtd. gii;CH at
4 024 24 07 MOHANTY : E'S 2024-08-28 o No-
COURT 26)
[ CHIEF (Se
12 [73177/2 [30.08.20 WE(C)~  |KHIROD JUSTIC |order Dtd. at
20790/2 |CHANDRA C.
5 1024 24 024 MAIHI E'S 2024-08-28 No-
COURT 20)
- W (C) - CHIEF (Se
12 |73178/2 (30.08.20 )0 )" [N D . JUSTIC |Order Dtd. at
6 1024 24 o TRIPATHY |=° E'S 2024-08-28 No-
COURT 26)
e W (C) - CHIEF (Se
12 |73179/2 30.08.20 JUSTIC |Order Dtd. at
7 1024 24 32251/2 P K DAS IC. E'S 2024-08-28 No-
COURT 26)
N MACA- Mrsc. |'5¢
12 |73180/2 (30.08.20 COURT |Order Dtd. © at
s losa oy 516/200 |A C SINGH |C.O. | 077 o 00" 2708 APPEAL |~
9 SEC.
6)
N MACA- mrsc. |(5¢
12 |73181/2(30.08.20 COURT |Order Dtd. © lat
o loza " 516/200 |J DEHURY |C. 0. 23 120930309 APPEAL |°°
9 SEC.
6)
N WP (C) - (Se
13 |73182/2 (30.08.20 |, o7 [R. K. . COURT |Order Dtd. at
0 1024 24 o PATTANATIK |~ ° NO. 23 |2024-08-28 No-
6)
R WP (C) - (se
13 |73183/2(30.08.20 COURT |Order Dtd. at
1 024 24 20649/2 B. DAS  C.O0. 5" 53 1h024-08-28 No-
024
6)
N WP (C) - (Se
13 173184/2130.08.20 19995/2 BISWAJIT C COURT Order Dtd. at
2 024 24 RATH : NO. 23 2024-08-30 No-
024
6)
N WP (C) - (se
13 |73185/2(30.08.20 |, 0 [BISWAJIT |, COURT |Order Dtd. at
3 1024 24 RATH : NO. 23 |2024-08-30 No-
024
6)
N WP (C) - (Se
13 /73186/230.08.20 18475/2 M. R. c COURT |Order Dtd. at
4 024 24 ROUTRAY : NO. 6 |2024-08-06 No-
024
6)
13 [73187/2/30.08.20 WP(C)- |ARUN - COURT |Order Dtd. (se
5 1024 24 18292/2 |KUMAR : NO. 6 |2024-08-27 at




024 JATT No-
0)
N FAO- Mrsc. |'Se
13 /73188/230.08.20 COURT |Order Dtd. *_ lat
< lora ” 450/202 |K.M.SAHOO |C. vo. 6 |2094-08-28 APPEAL |°°_
2 SEC.
5)
N WP (C) - (Se
13 |73189/2(30.08.20 |)0oo ", [P. N. . COURT |Order Dtd. at
7 lo24 24 NAYAK : NO. 6 [2024-08-28 No-
024
5)
N FAO- Mrsc. |'S¢
13 |73190/2(30.08.20 | o0 »0, [N.D.TRIPA | COURT |Order Dtd. appaL 12
8 1024 24 THY : NO. 6 |2024-08-28 No-
2 SEC.
5)
N WP (C) - (Se
13 73191/2 (30.08.20 COURT |Order Dtd. at
9 1024 24 19777/2 |D. NAYAK C. NO. 6 |2024-08-27 No-
024
5)
N FAO- Mrsc. |'S¢
14 73192/2(30.08.20 COURT |Order Dtd. © lat
2 lora 9 451/202 |K.M.SAHOO |C. vo. 6 |p024-08-08 APPEAL |°°
2 SEC.
5)
- WP (C) - wriT | (5€
14 73193/2(30.08.20 COURT |Order Dtd. at
L lora > 39255/2 |D.SAMAL |C. vo. 23 |2024-08-28 BRANCH |°°
023 _1
31)
N FAO- Mrsc. |'S¢
14 |73194/2(30.08.20 | o, 0, N.D.TRIPA |, COURT |Order Dtd. apemaL |2
2 024 24 THY : NO. 23 |[2024-08-28 No-
2 SEC.
5)
- WP (C) - wriT | (5€
14 73195/2 (30.08.20 COURT |Order Dtd. at
3 lo2a ” 6760/20 |B.BEHERA |C. No. 23 |2024-08-28 BRANCH |°
18 -3
28)
[ (Se
FAO- MISC.
14 73196/2 (30.08.20 COURT |Order Dtd. at
4 loza o4 453/202 |K.M.SAHOO |C. No. 23 12094-08-28 APPEAL °°_
2 SEC.
5)
- FAO- Mrsc. |'5¢
14 |73197/2(30.08.20 | o350, [N.D.TRIPA |, COURT |Order Dtd. apemaL |2
5 [024 24 THY : NO. 23 [2024-08-28 No-
2 SEC.
5)
N WP (C) - wriT | '5€
14 |73198/2/30.08.20 COURT |Order Dtd. at
6 (024 24 6760/20 |B. DAS  1C.O0. |yn " 53 15024-08-28 BRANCH |0
18 -3
28)
___ (Se
FAO- MISC.
14 73199/2(30.08.20 COURT |Order Dtd. at
7 loza 4 454/202 |K.M.SAHOO [C. NO. 23 2024-08-28 APPEAL |~
2 SEC.
5)
114 [73200/2[30.08.20 [FAO- ~ |N.D.TRIPA [C.O. [COURT |Order Dtd. MISC. |[(Se




“ ‘

1024

24 454/202 |THY NO. 23 |2024-08-28 APPEAL |at
2 SEC. No-
5)
WRIT
WP (C) - BRANCH éie
73201/2 /30.08.20 1766872 [B-X- COURT |Order Dtd. (DIVIS |-~
024 24 024 PANDA NO. 23 |2024-08-28 ION 122
BENCH- |
3)
(Se
FAO- MISC.
73202/2130.08.20 COURT |Order Dtd. at
024 >4 455/202 |K.M.SAHOO No. 23 |2024-08-28 APPEAL |~
2 SEC.
5)
CRLMC- |GOPAL COURT (Se
73203/2130.08.20 Order Dtd. at
024 > 3091/20 |KRISHNA NO. 2 | 0oa 0g-28 No-
24 BEHERA OLD 5)
CMAPL- COURT (se
73204/2 /30.08.20 729/201 ||p.RAY No. o |order Dtd. M.g.c. 2t
024 24 : - 2024-08-27 e No-
5 OLD
3)
FAO- COURT Mrsc. |'S¢
73205/2130.08.20 455/202 N.D.TRIPA NO. 2 Order Dtd. APPEAL at
024 24 5 THY o 2024-08-28 iy g?—
FAO- mrsc. |‘Se
73206/2(30.08.20 267,202 |B-K-PARDH COURT |Order Dtd. appEaL |26
024 24 1 NO. 23 |2024-11-28 No-
4 SEC.
2)
_ (Se
73207/2(30.08.20 ?gégi/z P.K. COURT |Order Dtd. giiECH at
024 24 LENKA NO. 23 |2024-08-28 No-
017 -5
21)
(Se
FAO- MISC.
73208/2130.08.20 COURT |Order Dtd. at
024 24 456/202 K SAHOO NO. 23 |2024-08-28 APPEAL INo-
2 SEC.
5)
73209/2 |30.08.20 |"E{C)~ COURT |Order Dtd ;ie
024 24 20116/2 M. KAR NO. 23 |2024-08-27 No-
024
5)
S
73210/2 |30.08.20 ?gigé;z . xam COURT |Order Dtd. ;te
024 24 : NO. 23 |2024-08-27 No-
024
5)
(Se
WP (C) - WRIT
73211/2/30.08.20 COURT |Order Dtd. at
024 4 35047/2 |B.RPUTRAY NO. 23 2024-08-28 BRANCH |~
023 -3
12)
73212/2/30.08.20 [WP(C)- |P.K. COURT |Order Dtd. WRIT (Se
024 24 9337/20 |MISHRA NO. 6 [2024-08-28 BRANCH |at




[ 24 -5 No-
22)
WP (C) - (Se
16 |73213/2130.08.20 18812/2 A. c COURT |Order Dtd. at
1 024 24 MOHANTY ‘O No. 6 |2024-08-28 No-
024
22)
FAO- Mrsc. |'5¢
16 73214/2 [30.08.20 700 ND - COURT |Order Dtd. S omar At
2 024 24 TRIPATHY |©°°° NO. 6 |2024-08-28 No-
2 SEC.
5)
16 |73215/2 130.08.20 ["E(C)=- COURT |Order Dtd WRIT ;ie
s lora >4 35047/2 [KHITISH [C.0. |- = |[S05°" 70~ BRANCH |°°
023 -3
12)
WP (C) - wriT | (5€
16 73216/2 (30.08.20 |ge 0> MR, . COURT |Order Dtd. e en At
4 024 24 ROUTRAY Pt INO. 6 |2024-08-28 No-
24 -1
1)
- ) (Se
16 |73217/2 |30.08.20 ?gég;/z ;égiESU . COURT |Order Dtd. at
5 024 24 o oo NO. 6 |2024-08-28 Tf_
- ) (Se
16 173218/2 |30.08.20 gg;i;/z ;égigsu . COURT |Order Dtd. at
6 1024 24 o i NO. 6 |2024-08-28 Ti_
- ) (Se
16 173219/2 |30.08.20 ?gég;/z S.K.DWIVE |, COURT |Order Dtd. gii;CH at
7 024 24 DY ‘O No. 6 |2024-08-28 No-
024 -8
42)
- ) (Se
16 173220/2 130.08.20 ?gég;/z RABI - COURT |Order Dtd. gii;CH at
8 024 24 SAMAL O+ No. 23 |2024-12-09 No-
024 -7
48)
16 [73221/2 |30.08.20 "ELC) - COURT |0rder Dtd WRIT ;ie
9 |024 24 9079/20 [R-R.DAS  [C.0- 5" 23 12024-08-29 BRANCH |yo-
19 -3
13)
WP (C)- |GYANA (Se
17 73222/2 [30.08.20 [To,00" [=rh | COURT |Order Dtd. at
0 024 24 o vy NO. 23 [2024-08-28 No-
13)
- (Se
WP (C) - WRIT
17 |73223/2130.08.20 COURT |Order Dtd. at
1 |024 24 10038/2 [KHITISH |C.0. gy " 53 |2024-08-28 BRANCH 5o
024 -5
32)
WP (C) - (Se
17 73224/2 [30.08.20 [1¢ °)7 Is. k. - COURT |Order Dtd. at
2 |024 24 BEHERA ‘O INo. 20 [2024-10-21 No-
024
32)
117 [73225/2[30.08.20 |FAO- A DAS (C.O0. |COURT |Order Dtd. MISC. |[(Se




1024

24 122/202 NO. 23 [2024-09-12 APPEAL |at
3 SEC. No-
2)
(Se
WP (C) - WRIT
73226/2130.08.20 COURT |Order Dtd. at
024 24 20217/2 |R.R.DAS NO. 23 |2024-08-29 BRANCH |-
018 -3
33)
(Se
WP (C) - WRIT
73227/2130.08.20 COURT |Order Dtd. at
024 24 21897/2 |L.D.PANDA NO. 23 |2024-08-28 BRANCH |~
021 -4
19)
WP (C) - (Se
73228/2130.08.20 19760/2 K. COURT |Order Dtd. at
024 24 MOHANTY NO. 23 [2024-08-28 No-
024
19)
(Se
FAO- MISC.
73229/2130.08.20 COURT |Order Dtd. at
024 24 123/202 |AK DAS NO. 23 [2024-09-12 APPEAL |\ _
3 SEC.
2)
WP (C) - (Se
73230/2/30.08.20 20261/2 M. K. COURT |Order Dtd. at
024 24 PANDA NO. 23 [2024-08-28 No-
024
2)
_ (Se
73231/2 /30.08.20 ?gégg/z P.K. COURT |Order Dtd. gEiECH at
024 24 LENKA NO. 6 [2024-08-28 No-
020 _7
44)
(Se
FAO- MISC.
73232/2130.08.20 COURT |Order Dtd. at
024 24 124/202 |AK DAS NO. 23 [2024-09-12 APPEAL o
3 SEC.
2)
(Se
73233/2130.08.20 2225320 J.P. COURT |Order Dtd. BATL—?2 at
024 24 20 BEHERA NO. 6 [2021-08-29 No-
9)
(Se
FAO- MISC.
73234/2130.08.20 COURT |Order Dtd. at
024 24 125/202 |AK DAS NO. 23 [2024-09-12 APPEAL o
3 SEC.
2)
(Se
CMP- WRIT
73235/2130.08.20 COURT |Order Dtd. at
024 24 475/202 [K.K.NATH NO. 20 [2024-09-27 BRANCH |\ _
4 -2
6)
(Se
FAO- MISC.
73236/21/30.08.20 COURT |Order Dtd. at
024 24 223/202 |PK LENKA NO. 23 [2024-12-13 APPEAL o
4 SEC.
2)
(Se
WP (C) - WRIT
73237/2130.08.20 COURT |Order Dtd. at
024 24 306/20 R-R.DAS NO. 23 |2024-08-29 PRANCE fyo-

22)




73238/2 |30.08.20 Tgég;;z N.K.SATAP COURT |Order Dtd. gii;CH at
024 24 ATHY NO. 23 |[2024-08-29 No-
009 -6
26)
_ (Se
73239/2 130.08.20 §§Zé§02 I — COURT |Order Dtd. FIRST |at
024 24 5 . NO. 20 |2024-08-28 APPEAL |No-
5)
(Se
WP (C) - WRIT
73240/2130.08.20 COURT |Order Dtd. at
0oa >4 9841/20 |K.C.SAMAL vo. 20 12094-08-28 BRANCH |°°
24 -3
28)
(Se
WP (C) - WRIT
73241/2130.08.20 COURT |Order Dtd. at
074 " 13426/2 |[M.M.NAYAK No. 20 |2024-08-28 BRANCH |°°
024 -4
19)
(Se
WP (C) - WRIT
73242/2 130.08.20 COURT |Order Dtd. at
024 24 10059/2 |K.C.SAMAL NO. 20 |2024-09-19 BRANCH |y _
024 -5
32)
(Se
WP (C) - WRIT
73243/2130.08.20 COURT |Order Dtd. at
024 24 15673/2 PK DAS NO. 20 [2024-08-29 BRANCH 15—
024 -4
17)
(Se
WP (C) - WRIT
73244/2 130.08.20 COURT |Order Dtd. at
024 24 14052/2 |B DAS NO. 20 [2024-08-29 BRANCH |\ _
024 -2
34)
CRLMC- |PABITRA (Se
73245/2130.08.20 COURT |Order Dtd. at
024 24 2806/20 |KUMAR NO. 20 |2024-08-28 No-
24 MOHANTY : °©
34)
CRLMC- |ASHOK (Se
73246/2(30.08.20 (S o000 Lo COURT |Order Dtd. at
024 24 ” SAHOO NO. 20 [2024-08-28 No-
34)
(Se
WP (C) - WRIT
73247/2130.08.20 COURT |Order Dtd. at
024 24 16311/2 |PK JENA NO. 20 |[2024-08-29 BRANCH |-
024 -5
21)
CRLMC- COURT (Se
73248/2(30.08.20 |J 00 o [ASHUTOSH N 5 |order Dtd. at
024 24 MOHANTY . 2024-09-25 No-
24 OLD
21)
BLAPL- COURT (Se
73249/2(30.08.20 S 0" INIRANJAN N0 o |order Dtd. at
024 24 ROUT . 2024-08-28 No-
24 OLD
21)
73250/2 |30.08.20 [CRLMC~ |PABITRA COURT |5 der Dtd. (Se
024 4 3109/20 |KUMAR NO. 2 054 09-25 at
24 MOHANTY OLD No-




n a
CRLMC- COURT (Se
19 |73251/2(30.08.20 (S oo [R. K. N 5 |order Dtd. at
9 |024 24 MATLICK - 2024-08-28 No-
24 OLD
21)
N CRLMC- COURT (Se
20 |73252/2130.08.20 3122/20 B. N. NO. 2 Order Dtd. at
0 |024 24 SAHU . 2024-08-28 No-
24 OLD
21)
N WP (C)- |SUBASH COURT (Se
20 |73253/230.08.20 Order Dtd. at
" lors ” 19966/2 |CHANDRA NO. 2 oo eon e
024 PANT OLD
21)
N CRLMC- COURT (Se
20 |73254/2130.08.20 307520 SURYAKANT NO. 2 Order Dtd. at
2 |024 24 A SAMAL . 2024-09-25 No-
24 OLD
21)
N CRLMC- |ACHYUTANA COURT (Se
20 |73255/230.08.20 Order Dtd. at
3 024 24 2850/20 |NDA NO. 2 1) 024-08-28 No-
24 PATTANATK OLD 22)
R WP (C) - COURT (Se
20 73257/2(30.08.20 |, |SUBASH CH N0 5 |order Dta. at
4 024 24 PANT . 2024-08-28 No-
024 OLD
21)
N CRLMC- COURT (Se
20 73258/2(30.08.20 |7/ 00 M. R. N0, o |order Dtd. at
5 024 24 ROUTRAY . 2024-09-11 No-
24 OLD
21)
N CRLMC- COURT (se
20 |/73259/2130.08.20 3040/20 B. B. NO. 2 Order Dtd. at
6 |024 24 MALLICK . 2024-08-28 No-
24 OLD
21)
N WP (C) - COURT (se
20 73260/2 (30.08.20 |7, =" |SUBASH CH N0 o |order Dtd. at
7 l024 24 PANT . 2024-08-28 No-
024 OLD
21)
N CRLMC- COURT (se
20 73261/230.08.20 S0 0 L No. 5 |order Dtd. at
8 |024 24 : - 2024-08-28 No-
24 OLD
21)
N WP (C) - (se
20 73262/230.08.20 |Jooo) " |S. K. COURT |Order Dtd. at
9 |024 24 NAYAK NO. 20 |2024-09-25 No-
024
21)
N WP (C) - (Se
21 |73263/2130.08.20 18920/2 B. K. COURT |Order Dtd. at
0 |024 24 ROUT NO. 23 [2024-10-08 No-
024
21)
21 73264/2/30.08.20 [WP(C)- |BRAJA COURT |Order Dtd. (se
1 |o24 24 20103/2 |MOHAN NO. 23 |2024-08-28 at




024 SARANGT No-
21)
N WP (C)- |BRAJA (Se
21 |73265/2130.08.20 COURT |Order Dtd. at
2 1024 24 20058/2 |MOHAN C-0- INo. 23 |2024-08-28 No-
024 SARANGT :
21)
N WP (C) - (se
21 73266/2(30.08.20 | o020 [RANJAN . COURT |Order Dtd. at
3 1024 24 DAS : NO. 23 [2024-10-08 No-
024
21)
[ CRIMIN |(Se
21 73267/2 [30.08.20 g?i?iZz G . COURT |Order Dtd. AL at
4 024 24 . JAYASINGH |~ ° NO. 23 |2024-08-28 REVIST |[No-
oN 1)
N CRLMC- |SANJAY COURT (Se
21 /73268/2130.08.20 Order Dtd. at
5 lorg " 2956/20 |[KUMAR C. NO. 2 oo aias e
24 BEHERA OLD b
N WP (C) - COURT wriT | '5€
21 |73269/2(30.08.20 |g, 0> [HRUSIKESH N0 o |order Dtd. amanch 13t
6 1024 24 TRIPATHY . 2024-08-28 No-
24 OLD -6
25)
N CRLMC- |SANJAY COURT (Se
21 |/73270/2130.08.20 Order Dtd. at
2 oo > 2958/20 |[KUMAR C. No. 2 [ oot aias .
24 BEHERA OLD
25)
N WP (C) - COURT wriT | '5€
21 73271/2(30.08.20 | o0 [HRUSIKESH |, N 5 |order Dtd. amancH 2t
8 1024 24 TRIPATHY |=° . 2024-08-28 No-
024 OLD -4
27)
N CRLMC- |SANJAY COURT (se
21 [73272/2/30.08.20 Order Dtd. at
5 los ” 2959/20 [KUMAR C. NO. 2 oS ioma .
24 BEHERA OLD
27)
[ CRIMIN |(Se
22 173274/2130.08.20 S?giggé M R BARLK |C COURT |Order Dtd. AL at
0 024 24 0 . NO. 5 |2024-09-24 REVIST |[No-
oN 2)
N CRLMC- |SATYA COURT (Se
22 173276/2/30.08.20 Order Dtd. at
1 lo2a 4 3139/20 |PRIYA C. NO. 2 | 0o a_09-18 No-
24 SAMANTA OLD )
N CRLMC- crImMIN | (€
22 |73277/2130.08.20 1171/20 M R BARTK C COURT |Order Dtd. AL at
2 024 24 : NO. 23 |[2024-09-24 No-
22 MISC
3)
N CRLMC- COURT (Se
22 73279/230.08.20 |7/ /c0 o [P K. . N0 o |order Dtd. at
3 |o24 24 MTSHRA : . 2024-09-25 No-
24 OLD
3)
22 [73281/2[30.08.20 [cRLMC- [ANITA c.0. [cOURT |order Dtd. [(se




1024

24 3148/20 |SAHOO NO. 2 2024-08-28 at
24 OLD No-
3)
WP (C) - COURT wriT | (5€
73283/2130.08.20 98128/2 |KSHIETSH NO. 2 Order Dtd. BRANCH at
024 24 2024-08-23 No-
023 OLD -6
54)
BLAPL- COURT (Se
73284/2130.08.20 6401/20 |B DAS NO. 2 Order Dtd. at
024 24 ) 2024-08-29 No-—
24 OLD
54)
BLAPL- COURT (se
73286/2130.08.20 Order Dtd. at
074 na 6155/20 |B DAS NO. 2 |50yt ieag BAIL-2 |7~
24 OLD
11)
BLAPL- COURT (Se
73288/2130.08.20 8043/20 PK NO. 2 Order Dtd. at
024 24 MOHANTY . 2024-08-29 No-
24 OLD
11)
WP (C) - COURT wriT | (5€
73289/2130.08.20 28125/2 |[KSHIEISH NO. 2 Order Dtd. BRANCH at
024 24 2024-08-23 No-
023 OLD -6
54)
BLAPL- COURT (Se
73291/2(30.08.20 |Jy o s canog N, o |order Dtd. at
024 24 . 2024-08-29 No-
24 OLD
54)
ABLAPL- COURT (Se
73292/2130.08.20 5176/20 PK NO. 2 Order Dtd. at
024 24 MOHANTY . 2024-08-28 No-
24 OLD
54)
WP (C) - COURT wriT | (5€
73293/2130.08.20 28133/2 |KSHIEISH NO. 2 Order Dtd. BRANCH at
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wriT | (5€
73296/2130.08.20 27923/2 |KSHTEISH NO. 2 Order Dtd. BRANCH at
024 24 2024-08-23 No-
023 OLD -4
38)
WP (C) - COURT wriT | '5€
73299/2130.08.20 27924/2 |KSHIEISH NO. 2 Order Dtd. BRANCH at
024 24 2024-08-23 No-
023 OLD -4
38)
WP (C) - COURT wriT | (5€
73300/2130.08.20 32509/2 |KHITTSH NO. 2 Judgement Dtd. BRANCH at
024 24 2024-08-23 No-
023 OLD -7
18)
WP (C) - COURT wriT | '5€
33202/2 32'08'20 32307/2 |KSHIEISH NO. 2 gggifogE§§ BRANCH ;2_
023 OLD -5

23)




WP (C) -

COURT

WRIT

(Se

73304/2(30.08.20 |, 0 00 o wprrrsh No. p (Judgement Dtd. |....o.. @t
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wrrr | (5©
73305/2(30.08.20 |Jo o0 | eren N0 o |order Dtd. srancH 2t
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wrrr | (5©
73306/2|30.08.20 |,ogo0 o |wsnTrTsH No. 2 |0rder Dtd. BRANCH |2°
024 24 2024-08-23 No-
023 OLD -4
38)
WP (C) - COURT wrrr | 'S¢
73307/2(30.08.20 |Jooon" | e N 5 |order Dta. BRancH 2t
024 24 2024-08-23 No-
023 OLD -4
38)
WP (C) - COURT wrrr | (°©
73309/2(30.08.20 |30 000 |ranrRTSH No. 2 |0rder Dtd. BRANCH |2°
024 24 2024-08-23 No-
023 OLD -6
25)
WP (C) - COURT wrrr | (°©
73311/2(30.08.20 |21 00" e N0 5 |order Dta. BrancH 2t
024 24 2024-08-23 No-
023 OLD -5
21)
WP (C) - COURT wrrr | (°©
73313/2(30.08.20 |Z o "o L o N0 o |order Dtd. srancH 2t
024 24 2024-08-23 No-
023 OLD =7
18)
WP (C) - COURT wrrr | (5©
73315/2(30.08.20 ho 20 | oua N0 5 |order Dta. BrancH 2t
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wrrr | (5©
73316/2130.08.20 156140/2 [k.K.JENA No. 2 [Order Dtd. BRANCH |°C
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wrrr | (5©
73321/2(30.08.20 )00 20 o onrprsy No. 2 |order Drd. BRANCH |°©
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wrrT | (5©
73322/2130.08.20 5131 /5 |ksHIEISH No. 2 |order Dtd. BRANCH |2
024 24 2024-08-23 No-
023 OLD -6
54)
WP (C) - COURT wrir | 'S¢
73327/2130.08.20 135319/5 |ksHTEISH No. 2 |Order Dtd. BRANCH |2C
024 24 2024-08-23 No-
023 OLD -5
23)
WP (C) - (Se
73330/2(30.08.20 COURT |Order Dtd.
024 24 32204/2 F. BEHERA NO. 10 [2024-09-17 ;z_




] 23)
25 173332/2 30.08.20 ["E(C)~ COURT |Order Dtd ;ie
0 |024 24 20597/2 |P. BEHERA NO. 10 |2024-09-17 No-
024
23)
- s
25 73334/2[30.08.20 ?gégi;z o oaNDA COURT |Order Dtd. ;te
1 024 24 : NO. 10 [2024-08-27 No-
024
23)
N WP (C) - (Se
25 |73335/2130.08.20 20106/2 G. C. COURT |Order Dtd. at
2 (024 24 JENA NO. 10 |2024-10-03 No-
024
23)
T ) (Se
25 173336/2 (30.08.20 gﬁggfzo o oms COURT |Order Dtd. at
3 024 24 : NO. 10 [2024-08-28 No-
24
23)
N WP (C) - (se
25 |73337/2 30.08.20 [0 57 I, . COURT |Order Dtd. at
4 024 24 PANDA NO. 10 |2024-08-27 No-
024
23)
N RVWPET- (e
25 73339/2(30.08.20 [T VR | COURT |Order Dtd. at
5 1024 24 - K NO. 10 [2024-09-27 No-
4
23)
N WP (C)- |PRASANTA (Se
25 73342/2(30.08.20 |Jo b7, [P0 COURT |Order Dtd. at
6 (024 24 NO. 10 [2024-08-29 No-
024 JENA
23)
L -
25 73344/2(30.08.20 ?gég;;z TTNURANT COURT |Order Dtd. ;te
7 1024 24 NO. 10 |2024-08-29 No-
024
23)
N WP (C)- |CHANDRAKA (Se
25 73345/2(30.08.20 [0 07 |0 COURT |Order Dtd. at
8 024 24 o hTUA NO. 10 |2024-08-29 No-
23)
[ WRIT
WP (C) - BRANCH gie
25 73346/2 [30.08.20 COURT |Order Dtd. (p1vis 25
9 024 24 31208/2 B.K. PATI NO. 10 [2024-08-27 TON Tg7
BENCH- )
1)
- (Se
26 73348/230.08.20 |57\ la. . COURT |Order Dtd. o
0 1024 24 o SAHOO NO. 10 |2024-08-29 e
)
26 |73349/2 (30.08.20 [CRLREV- | . COURT |Order Dtd. ;iIMIN ;ie
1 (024 24 81/2024 NO. 10 [2024-08-29 ST e




[ ON 3)
N WP(C)- |MANOJ (Se
26 |73351/2130.08.20 20077/2 |KUMAR COURT |Order Dtd. at
2 024 24 024 PANT NO. 10 |2024-08-29 I:\;())_
N WP (C) - (Se
26 73352/2(30.08.20 |, =¢"  [BALARAM COURT |Order Dtd. at
3 |024 24 STNGH NO. 10 [2024-08-29 No-
024
3)
N CRLA- crImIn | ‘5€
26 |73353/2130.08.20 426/202 G.S. COURT |Order Dtd. AL at
4 024 24 4 MOHANTY NO. 10 |2024-08-28 APPEAL No-—
10)
- WP (C) - (Se
26 |73354/2130.08.20 19715/2 AMRESH COURT |Order Dtd. at
5 |024 24 MOHANTY NO. 10 |2024-08-28 No-
024
10)
N CRLA- crimMIn | °€
26 73355/2130.08.20 |3 7 [6.S. COURT |Order Dtd. L at
6 |024 24 MOHANTY NO. 7 |2024-12-10 No-
4 APPEAL
10)
- WP (C) - (Se
26 |73356/230.08.20 |7 227 A. K. COURT |Order Dtd. at
7 l024 24 MOHANTY NO. 7 |2024-08-29 No-
024
10)
N CRLMP- wrrr | ‘Se
26 |73357/2130.08.20 COURT |Order Dtd. at
8 1024 24 800/202 R.R.DAS NO. 7 |2024-08-29 BRANCH |\ _
4 -4
37)
N WP (C) - (se
26 173358/2130.08.20 19809/2 |R. DAS COURT |Order Dtd. at
9 1024 24 : NO. 7 |2024-08-28 No-
024
37)
B CRLA- crImMIN | (°€
27 173361/2130.08.20 490/202 H.K. COURT |Order Dtd. AL at
0 1024 24 . BHOLA NO. 3 [2024-12-12 appar NO-
10)
N WP (C) - (Se
27 |73363/2130.08.20 19750 /2 A. K. COURT |Order Dtd. at
1 |o24 24 MOHANTY NO. 3 |2024-08-28 No-
024
10)
N WP (C) - {Se
27 173365/2130.08.20 20684/2 R. K. COURT |Order Dtd. at
2 024 24 SAHU NO. 23 |2024-10-29 No-—
024
10)
___ WRIT
WP (C) - BRANCH ;ie
27 |73366/2130.08.20 16559/2 B.N. COURT |Order Dtd. (DIVIS No—
3 |024 24 092 SHADANGT NO. 23 [2024-08-29 TON 09
BENCH- |
2)




73368/2 |30.08.20 ?géi;;2 S. K. COURT |order Dtd. ;z_
024 24 o BEHERA NO. 23 |2024-08-28 e
)
(Se
73370/2 30.08.20 |"E(C) - |PRASANNA COURT |Order Dtd. at
024 24 20536/2 |KUMAR NO. 23 [2024-08-28 to~
024 SWAIN : 109
)
WRIT (Se
WP (C) - CHIEF BRANCH at
73371/230.08.20 [¢7 (2" B R. JUSTIC Order Dtd. (DIVIS 37
024 24 16 SENAPATI E'S 2024-09-11 TON 114
COURT BENCH-
)
2)
(Se
CHIEF
73373/2 30.08.20 WL (C)~  |PRASANNA JUSTIC |Order Dtd. at
20448/2 |KUMAR No-
024 24 o i E'S 2024-08-28 o
COURT )
CHIEF (Se
73375/2 (30.08.20 ?g{g;/z SATYAJIT JUSTIC |Order Dtd. gEiECH at
024 24 021 PATTANATIK E'S 2024-08-16 -5 No-
COURT 22)
~ CHIEF (Se
73376/2 |30.08.20 "L {C)~ |PRASANNA JUSTIC |Order Dtd. at
20232/2 |KUMAR
024 24 o e E'S 2024-08-28 No-
COURT 22)
W (C) - CHIEF (Se
73380/230.08.20 [1¢ 007 [B.N. JUSTIC |Order Dtd. at
024 24 o SHADANGI E'S 2024-08-29 No-
COURT 22)
~ CHIEF (Se
73385/2 (30.08.20 S?E?fzo s. c. JUSTIC |Order Dtd. at
024 24 o BISWAL E'S 2024-08-28 No-
COURT 22)
WRIT (Se
WP (C) - CHIEF BRANCH at
73388/2130.08.20 16553/2 B.N. JUSTIC |Order Dtd. (DIVIS No-—
024 24 092 SHADANGT E'S 2024-08-29 TON 189
COURT BENCH-
)
2)
(Se
73390/2 30.08.20 Siggfgo B. K. ;gURg Order Dtd. ;2_
024 24 . BEHERA 2o 2 12024-08-28 e
)
COURT CRIMIN |(Se
73393/2(30.08.20 |CRLREV- |P.K. o % lorder pta. AL at
024 24 66/2011 |MOHANTY . 2024-07-30 REVISI [No-
OLD ON 2)




73394/2 |30.08.20 g?gg;;o B. K. ;gURg Order Dtd. at
024 24 BEHERA : 2024-09-11 No-
24 OLD
2)
CRLMC- COURT crimMIn | °€
73396/2 130.08.20 Order Dtd. at
024 24 1120/20 |S.K.LENKA NO. 2 | 08-28 AL No-
23 OLD MIsC |7
CRLMC- COURT crImMIN | 5€
73399/2130.08.20 5072/20 H.K. NO. 2 Order Dtd. AL at
024 24 >3 MOHANTA oip 2024-08-28 lsc g?—
CRLMC- COURT crImMIN | (€
73402/2130.08.20 Order Dtd. at
024 " 2340/20 |N.K. ROUT NO. 2 o e on AL e
24 OLD MISC |
CRLMC- COURT crimMIn | °€
73404/2(30.08.20 |2 00 K. N0 o |order Dtd. L at
024 24 ” MOHANTY oim 2024-09-30 lsc g$—
CRLMC- COURT (Se
73407/2130.08.20 2420/20 |K.K. NATH NO. 2 Order Dtd. at
024 24 R : 2024-08-29 No-
24 OLD
2)
CRLMC- COURT crImMIN | (°€
73409/2(30.08.20 |0 00 (6. R. N0 o |order Dtd. L at
024 24 ” PATRA omm 2024-08-28 Tsc Es—
(Se
73411/2(30.08.20 MATA-  |D.K. FOURY lorder pra. FIRST |at
024 24 16/2022 |PANDA - 2024-08-29 APPEAL |No-
OLD
5)
MATA- COURT (se
73413/2(30.08.20 |0 0[S K. N o |order Dtd. FIRST |at
024 24 PARIDA . 2024-08-29 APPEAL |No-
5 OLD
6)
WP (C) - (Se
73415/2130.08.20 20295/2 AMIT COURT |Order Dtd. at
024 24 PATTNATK NO. 1 |2024-09-25 No-
024
6)
(Se
73416/2 |30.08.20 |ITA- T.X. COURT |Order Dtd. at
024 24 26/2024 |NAYAK NO. 1 [2024-08-29 No-
6)
CRLMC- COURT (Se
73417/230.08.20 ol [B. K. N0 o |order Dtd. at
024 24 BEHERA . 2024-08-28 No-
24 OLD
6)
73418/2 |30.08.20 |ITA- - omrrom ;gURg Order Dtd. ;ie
024 24 26/2024 |°° - 2024-08-29
OLD No-




[ 6)
CRLMC- COURT crImMIN | 5€
29 73419/2(30.08.20 | o) |PRASANTA N, 5 |order Dtd. i at
8 |024 24 o KUMAR DAS oLb 2024-10-03 rsc g?—
N WP (C) - (se
29 |73420/2130.08.20 19994 /2 B.N. COURT |Order Dtd. at
9 |024 24 SHADANGT NO. 1 |2024-09-26 No-
024
2)
R BLAPL- (Se
30 |73421/21(30.08.20 COURT |Order Dtd. at
0 024 24 3273/20 |NC SINHA NO. 1 |2024-08-27 No-
24
2)
N CRLMC- (Se
30 |73422/2(30.08.20 |7/ 00 o |H. K. COURT |Order Dtd. at
1 |o24 24 > PATRA NO. 1 |2024-08-28 No-
2)
[ (Se
BLAPL-
30 |73423/2/30.08.20 COURT |Order Dtd. at
2 |024 24 2706/20 |NC SINHA NO. 1 |2024-08-27 No-
24
2)
N CRLMC- |MANAS COURT (e
30 |73424/2130.08.20 Order Dtd. at
3 long Sa 3116/20 RANJAN NO. 2 oot o ia e
24 SAHOO OLD )
N BLAPL- COURT (se
30 |73425/2(30.08.20 /000 o N0 o |order Dtd. at
4 024 24 . 2024-08-27 No-
24 OLD
2)
R BLAPL- COURT (se
30 |73426/2130.08.20 Order Dtd. at
5 lo2a Sa 2869/20 |J PRADHAN NO. 2 |0 ieag -
24 OLD
2)
N BLAPL- COURT (se
30 |73427/2(30.08.20 |00 o ISK N0 o |order Dtd. at
6 |024 24 DWIBEDI . 2024-08-29 No-
24 OLD )
R BLAPL- COURT (se
30 73428/2(30.08.20 /000 | L No. o |order Dtd. at
7 l024 24 - 2024-08-29 No-
24 OLD
2)
N BLAPL- COURT (se
30 |73429/2(30.08.20 |07 o PK N 5 |order Dta. at
8 |024 24 MOHANTY - 2024-08-29 No-
24 OLD )
R BLAPL- COURT (Se
30 [73430/230.08.20 7059/20 |RK NGO, p |Order Dtd. BATL-1 2T
9 |024 24 MALLICK . 2024-08-27 No-
24 OLD
3)
31 [73431/2/30.08.20 [Wp(C)- S kAR COURT |order Dtd. WRIT | (Se
0 |o24 24 37974/2 °° NO. 2 12024-08-23 BRANCH lat




[ 021 OLD -5 No-
21)
N WP (C) - COURT wriT | (€
31 |73432/2130.08.20 17052/2 |k. samoo |c. NO. 2 Order Dtd. BRANCH at
1 1024 24 2024-08-28 No-
006 OLD -6
16)
N BLAPT,~ (Se
31 |73433/2(30.08.20 |00 0 |T. K. . COURT |order Dtd. N
2 024 24 o MISHRA : NO. 17 |9999-12-31 No-
6)
N BLAPL- COURT (se
31 (73434/2(30.08.20 | gog o IS . v 5 |order Dta. at
3 |o24 24 CHOUDHURY |~ ° : 2024-08-28 No-
24 OLD 5
N BLAPI,— (se
31 |73435/2(30.08.20 |00 © 0 |T. K. . COURT |Order Dtd. aarr_1 2t
4 024 24 o MISHRA : NO. 17 |2024-08-29 No-
4)
N CRLMC- crImMIN | (°€
31 [73436/2(30.08.20 |70 o n o bk e COURT |Order Dtd. L at
5 1024 24 : : NO. 11 |2024-10-24 No-
24 MIsc |
___ (Se
TRP (C) -
31 (73437/2/30.08.20 COURT |Order Dtd. at
6 |024 24 ,6/202 BESH €9 Ivo. 11 |2024-10-24 No-
1)
[ (Se
31 (73438/2/30.08.20 Igg}géz K. K. . COURT |Order Dtd. Mo, at
7 lo2a 24 . NATH . NO. 11 |2024-08-29 0 INo-
6)
___' ~ (Se
31 73439/2 |30.08.20 ?5?}362 s. K. - COURT |Order Dtd. at
8 024 24 . ROUL : NO. 11 |2024-08-29 No-
6)
[ (Se
31 (73441/230.08.20 70850 MR . COURT |Order Dtd. N
9 024 24 . ROUTRAY . NO. 11 |2024-08-29 No-
6)
___ (Se
32 173442/2/30.08.20 $§§}§é2 H. K. . COURT |Order Dtd. Mg, At
0 024 24 . DASH : NO. 11 |2024-08-29 O o=
6)
N ABLAPL- (Se
32 |73443/2130.08.20 7786/20 J. COURT |Order Dtd. BATL-1 at
1 1024 24 53 PRADHAN NO. 11 [2023-11-07 No-
5)
___ (Se
MATA-
32 |73445/2(30.08.20 |, 20 o |P. K. . COURT |Order Dtd. FIRST |at
2 024 24 3 MOHANTY : NO. 11 |2024-08-27 APPEAL No-
4)
32 [73447/2[30.08.20 [MaTA- [S. R. lc.0. [COURT |order Dtd. FIRST |(Se




1024

24 203/202 |PRADHAN NO. 11 12024-08-27 APPEAL |at
3 No-
4)
(Se
TRP (C) -
73448/2 130.08.20 COURT |Order Dtd. at
024 24 §87/202 P.PRADHAN NO. 11 |2024-08-28 M.J.C No-
6)
(Se
73450/2 |30.08.20 |LAA- RABI COURT |Order Dtd. at
024 24 29/2024 |SAMAL NO. 16 [9999-12-31 No-
6)
(Se
WP (C) - WRIT
73451/2130.08.20 COURT |Order Dtd. at
024 na 16270/2 |JINU RANI vo. 1 |2008-09-23 BRANCH |°°
024 -4
46)
_ (Se
73452/2(30.08.20 g??/zoz MN COURT |Order Dtd. iéiEAL at
024 24 MOHANTY NO. 1 |2024-08-22 No-
4 SEC.
5)
(Se
73453/2 130.08.20 ?gégi/z U. COURT |Order Dtd. giiECH at
024 24 CHHOTRAY NO. 1 |2024-08-29 No-
019 -2
9)
73454/2 |30.08.20 |"E ()~ COURT |Order Dtd ;ie
024 24 20656/2 |B. SAMAL NO. 1 |2024-08-29 No-
024
9)
(Se
73455/2 (30.08.20 ?géii/z P.K. COURT |Order Dtd. gii;CH at
024 24 MOHANTY NO. 1 |2024-08-23 No-
021 -6
24)
(Se
73456/2 |30.08.20 528/202 S.K. COURT |Order Dtd. iéigAL at
024 24 SAHOO NO. 23 |2024-12-20 No-
4 SEC.
9)
(Se
WP (C) - WRIT
73457/2130.08.20 COURT |Order Dtd. at
024 24 22846/2 ||U. KUMA NO. 22 12024-11-13 BRANCH | _
023 -5
20)
(Se
73458/2 (30.08.20 ggéig/2 DILLIP COURT |Order Dtd. gii;CH at
024 24 SAMAL NO. 23 |2024-10-03 No-
023 )
7)
(Se
73460/2 (30.08.20 ?gég;/z M.R. COURT |Order Dtd. gii;CH at
024 24 BARIK NO. 11 |2024-09-06 No-
024 -8
40)
WP (C) - wriT | (5€
73462/230.08.20 10 )" IDILLIP COURT |Order Dtd. w2t
024 24 o SAMAL NO. 23 |2024-10-03 = No-

9)




73464/2 |30.08.20 ggéié;z DILLIP COURT |Order Dtd. gii;CH at
024 24 SAMAL NO. 23 |2024-10-03 No-
023 )
9)
WP (C) - SANTOSH WRIT (Se
73466/2 130.08.20 COURT |Order Dtd. at
024 24 9177/20 |KUMAR NO. 23 |2024-08-29 BRANCH |\ _
24 MAHANTY ) -3
11)
(Se
73467/2 (30.08.20 ?iégé/z L.D. COURT |Order Dtd. gii;CH at
024 24 SAHOO NO. 23 |2024-08-29 No-
024 -1
4)
WP (C) - wriT | (5€
73470/2130.08.20 12961/2 BANARTHAR COURT Order Dtd. BRANCH at
024 24 I RAY NO. 23 |2024-08-29 No-
024 -7
10)
(Se
73471/2 |30.08.20 ?figi/z K.P. COURT |Order Dtd. gEiECH at
024 24 BEHERA NO. 23 |2024-08-29 No-
024 )
)
WP (C)- |BRAJA WRIT (Se
73473/2 130.08.20 COURT |Order Dtd. at
024 24 15572/2 |KISHORE NO. 23 |2024-08-29 BRANCH |\ _
024 SAHOO : -3
33)
WP (C) - WRIT (Se
73474/2130.08.20 14509/2 BALARAM COURT Order Dtd. BRANCH at
024 24 SINGH NO. 23 |2024-08-29 No-
024 -1
1)
_ (Se
73476/2 (30.08.20 ?5532/2 R.K. COURT |Order Dtd. gii;CH at
024 24 BEHERA NO. 23 |2024-12-17 No-
024 -8
43)
WP (C)- |SUKANTA wriT | (5€
73477/2 130.08.20 COURT |Order Dtd. at
024 24 11864/2 KUMAR NO. 23 |2024-08-29 BRANCH |\
024 DALAT - -2 8)
(Se
WP (C) - WRIT
73478/2130.08.20 COURT |Order Dtd. at
024 24 11864/2 IS. DASH NO. 23 [2024-08-29 BRANCH lyo-
024 -2
8)
WP (C) - (Se
73479/230.08.20 )0 207 13, R COURT |Order Dtd. at
024 24 SAHOO NO. 23 2024-08-28 No-
024
8)
(Se
73488/2 |30.08.20 53?5320 o DS COURT |Order Dtd. at
024 24 NO. 23 |2024-08-27 No-
24
8)
73489/2 30.08.20 giiégoo M.K. COURT |Order Dtd. iéigAL ;ie
024 24 - MOHAPATRO NO. 23 2024-08-28 kil




[ 1)
CRLA- crImMIN | 5€
34 |73490/2(30.08.20 | ;o 0° ALK, COURT |Order Dtd. i at
9 024 24 2 SARANGT NO. 7 |2024-11-14 AEPEAL g?—
N WP (C) - wrrT | (S©
35 73492/2130.08.20 99456/2 S.K. COURT |Order Dtd. BRANCH at
0 1024 24 SAHOO NO. 7 |2024-08-20 No-
020 -2
0)
N MACA- mrsc. |(5¢
35 |73494/2130.08.20 COURT |Order Dtd. *_ lat
1 |024 24 728/201 b. DAS NO. 10 |2024-05-15 APPEAL INo-
6 SEC.
9)
N MACA- mrsc. |‘S¢
35 73495/2(30.08.20 |00 o IN.CH. COURT |Order Dtd. apemaL 12
2 |024 24 MISHRA NO. 10 [2024-08-29 No-
6 SEC.
6)
[ . (Se
35 |73496/2(30.08.20 [0 | oo P.C. COURT |Order Dtd. SECOND |at
3 024 24 5 MOHANTY NO. 10 |2024-08-29 APPEAL |No-
4)
[ (Se
35 (73498/2/30.08.20 |SA- G. COURT |Order Dtd. SECOND |at
4 024 24 98/1994 |SUNDARA NO. 10 [2024-08-29 APPEAL [No-
2)
[ (Se
35 (73499/2/30.08.20 |SA- A. COURT |Order Dtd. SECOND |at
5 [024 24 55/1997 |[MOHANTY NO. 10 [2024-08-29 APPEAL [No-
6)
H crimMIn | °€
35 |73500/2 |30.08.20 |JCRLA- | oo COURT |Order Dtd. L at
6 1024 24 80/2010 NO. 9 [9999-12-31 EPEAL gi—
N CRLA-  |NIHAR crImMIN | (°€
35 [73501/2 |30.08.20 COURT |Order Dtd. at
7 l024 24 731/202 |RANJAN NO. 7 2024-11-20 AL No-
3 SAHOO : APPEAL 9$
N CRLA- criMiy | ‘5@
35 |73502/21(30.08.20 313/201 D.K. COURT |Order Dtd. AL at
8 |024 24 7 BEHERA NO. 7 [9999-12-31 EPEAL S?—
N ABLAPI,- (se
35 [73504/2 (30.08.20 COURT |Order Dtd. at
9o |024 24 3651/20 |B. DAS NO. 7 |2022-03-04 BAIL=2 lyo-
20
10)
N ABLAPIL- (Se
36 |73505/21(30.08.20 COURT |Order Dtd. at
0 1024 24 14823/2 |J.P. KAR NO. 7 [2021-09-20 BAIL=2 |-
019
13)
36 |73506/2/30.08.20 Wwp(C)- |P. K. COURT |order Dtd. (Se
1 1024 24 20766/2 MISHRA NO. 10 |2024-08-27 at




[ 024 No-
13)
WP (C) - (Se
36 |73507/2130.08.20 20696/2 P. R. c COURT |Order Dtd. at
2 024 24 SWAIN : NO. 10 2024-08-27 No-
024
13)
36 73508/2 |30.08.20 SBLAPL- COURT |Order Dtd ;ie
3 lo2a 24 4480/20 |P.K. DASH [C. NO. 7 12021-07-23 BAIL-2 |~
19
10)
WP (C)- |JYOTT (Se
36 |73509/21(30.08.20 20654/2 |RANJAN c COURT |Order Dtd. at
4 024 24 o oo NO. 10 12024-10-03 No-
10)
WP (C)- |JYOTT (Se
36 |73510/2(30.08.20 |, 0L o o . COURT |Order Dtd. at
5 1024 24 o A0 NO. 10 2024-10-03 No-
10)
WP(C)- |JYOTI (Se
36 |73511/2(30.08.20 |, 2" oo . COURT |Order Dtd. at
6 (024 24 o A0 NO. 10 2024-10-03 No-
10)
36 73512/2 |30.08.20 “BLAPL- COURT |Order Dtd gie
7 (024 24 11794/2 [B. DAS  |C.0- ly6 "7 12019-12-24 BAIL=Z No-
019
12)
36 |73514/2 [30.08.20 ["E(C)~ COURT |Order Dtd ;ie
8 024 24 20318/2 |A. SAHOO C. NO. 7 2024-08-28 No-
024
12)
WP (C) - (se
36 (73522/2 (30.08.20 |,0, )" |SUBASH CH | COURT |Order Dtd. at
9 024 24 PANT : NO. 7 12024-08-28 No-
024
12)
WP (C) - (se
37 |73523/2(30.08.20 |,0, 0" |SUBASH CH | COURT |Order Dtd. at
0 1024 24 PANT : NO. 7 2024-08-28 No-
024
12)
WP (C)- |SUBASH (Se
37 (73525/2(30.08.20 | /oot o | ot COURT |Order Dtd. at
1 024 24 : NO. 7 2024-08-28 No-
024 PANT
12)
WP (C) - (Se
37 |73526/2130.08.20 19048 /2 R. K. c COURT |Order Dtd. at
2 024 24 MEHER : NO. 7 2024-08-22 No-
024
12)
37 |73528/2 30.08.20 ["E(C)~ COURT |Order Dtd ;ie
3 024 24 19747/2 |BK MISHRA |C. NO. 7 |2024-08-29 No-
024
12)
137 [73530/2[30.08.20 [wp(C)- [s Das lc.0. [COURT |order Dtd. [(se




1024

24 18345/2 NO. 7 |2024-08-29 at
024 No-
12)
WP (C) - (Se
73531/2130.08.20 18349/2 |s Das COURT |Order Dtd. at
024 24 NO. 7 |2024-08-29 No-
024
12)
WP (C) - wriT | 5@
73537/230.08.20 "¢ 207 M.R. COURT |Order Dtd. w2t
024 24 ROUTRAY NO. 7 |2024-08-28 No-
024 -7
18)
(Se
73538/2 (30.08.20 iiﬁ?ggz K Saroo COURT |Order Dtd. at
024 24 NO. 10 |2024-08-30 No-
4
18)
WP (C)- |NANDA (Se
73550/2130.08.20 20100/2 |KISHORE COURT |Order Dtd. at
024 24 NO. 10 |2024-08-28 No-
024 ROUT
18)
WP (C)- |NANDA (e
73551/2130.08.20 17488/2 |KISHORE COURT |Order Dtd. at
024 24 NO. 10 [2024-08-28 No-
024 ROUT
18)
(Se
ABLAPL-
73552/2 130.08.20 COURT |Order Dtd. at
024 24 7846/20 MK SWAIN NO. 10 |2024-08-29 BAIL-1 g0
24
6)
(Se
73553/2 (30.08.20 ?iggf;o 5 bas COURT |Order Dtd. at
024 24 NO. 10 |[2024-08-29 No-
24
6)
73554/2 |30.08.20 |"E(C)~ COURT |Order Dtd ;ie
024 24 19425/2 |P. C. DAS NO. 10 [2024-08-28 No-
024
6)
s
73555/2 (30.08.20 ?gég;;z o o oms COURT |Order Dtd. ;te
024 24 : NO. 10 [2024-08-28 No-
024
6)
(Se
BLAPL-
73556/2 |30.08.20 COURT |Order Dtd. at
024 24 2691/20 |J KAMILA NO. 10 [2024-08-29 No-
24
6)
(Se
ABLAPL-
73557/2130.08.20 COURT |Order Dtd. at
024 24 8463/20 H K DASH NO. 10 [2024-08-29 BAIL=L lyo-
24
3)
(Se
ABLAPL-
73558/2 |30.08.20 COURT |Order Dtd. at
024 24 5006/20 1B DAS NO. 10 |2024-08-29 BAIL=L fyo-

1




ABLAPL-

(Se

73559/2 130.08.20 COURT |Order Dtd. at
024 24 7995/20 MR SAHOO [C.0- |6 "1¢ 12024-08-29 No-
24
1)
(Se
ABLAPL-
73560/2 |30.08.20 COURT |Order Dtd. at
024 24 8585/20 G SRHOO  [C.0- |6 "1 |2024-08-29 No-
24
1)
(Se
ABLAPL-
73561/2130.08.20 COURT |Order Dtd. at
024 24 8587/20 |G SAHOO  [C.0- |6 "¢ |2024-08-29 No-
24
1)
WP (C)- |SANTOSH (se
73562/2130.08.20 COURT |Order Dtd. at
024 24 20316/2 |KUMAR C-0- No. 10 |2024-08-28 No-
024 MAHANTY ) 1)
WP (C) - (Se
73563/230.08.20 1007 . K. ¢ o |COURT lorder prd. at
024 24 BARIK O+ No. 10 |2024-08-28 No-
024
1)
_ (Se
73564/2 (30.08.20 i?igszo H. K. ¢ o, |COURT |order Dtd. at
024 24 o PATRA O+ No. 10 |2024-08-29 No-
1)
(Se
73565/2 |30.08.20 iiifszo A. c o |COURT lorder prd. at
024 24 o MOHANTY O+ No. 10 |2024-08-29 No-
1)
(Se
ABLAPL-
73566/2130.08.20 COURT |Order Dtd. at
e 2 8951/20 |s ROUT  |c.0. |-0URT PEASE PEC BATL-1 [°°
24
1)
CRIMIN |(Se
73567/2 130.08.20 §§2§2Z1 P.N. o |COURT lorder prd. AL at
024 24 NAYAK T INO. 6 2024-08-29 REVISI No-
7
ON a)
_ (Se
73568/230.08.20 o0 L0 AL K. o, |COURT |order Dtd. narr_o 2t
024 24 2 BEHERA ‘O No. 6 |2024-08-29 No-
8)
WP (C) - wriT | '5€
73041/230.08.20 (10157 |rRINATH  |GENE Order Dtd. e en At
024 24 MISHRA  |RAL 2023-03-13 No-
23 -5
32)
WA— (Se
73047/2130.08.20 739/202 TRINATH GENE Order Dtd. WRIT at
024 24 3 MISHRA RAL 2024-08-28 APPEAL |[No-
7)
73050/2 30.08.20 NATA~  |PRASANTA ..\ . rrrsT | (°€
024 24 143/202 |KUMAR RAL Entire Order APPEAL at
2 PATRI No-




[ 1)
CRLMC- |RAJENDRA crImMIN | 5€
40 [73051/2/30.08.20 GENE Order Dtd. at
0 |024 24 1737/20 INARAYAN |ppp 2024-08-28 AL No-
24 ROUT MISC |
N WP (C)- |PRASANTA wriT | (5€
40 |73052/2130.08.20 14567/2 |KUMAR GENE Order Dtd. BRANCH at
1 1024 24 oia OATE I RAL 2024-08-06 o g?—
[ WRIT
(Se
BRANCH
40 73053/2 30.08.20 301017 | EASENTA emng Order Dtd. (b1vIs [3°
2 024 24 . — RAL 2024-05-09 TON 1‘133
BENCH- |,
2)
N WP (C)- |CHANDAN wriT | (5€
éo 32254/2 22‘08‘20 22410/2 KUMAR giiE Entire Brief  |BRANCH ;t_
015 NAYAK -7 ©
15)
N WP (C) - wriT | (5€
40 |73055/2(30.08.20 |/, 52 " |DEBASIS  |GENE Order Dtd. arancy 2t
4 o024 24 TRIPATHY |RAL 2024-08-28 No-
024 -3
12)
N WP (C)- |SURYA (Se
40 [73056/2/30.08.20 GENE Petition With at
5 |024 24 11804/2 NARAYAN o, Ann No-
018 BEHERA exures °©
12)
N WP (C)- |SURYA wriT | °€
20 33257/2 32‘08‘20 16646/2 |NARAYAN giiE iiEQEIEZSWlth BRANCH ;z_
024 BEHERA v -8
42)
N WP (C)- |PRASANTA (Se
40 [73131/2/30.08.20 GENE . at
7 024 o4 15089/2 |KUMAR RAL Entire Order No-
006 PATRI °©
42)
N BLAPL- |RAJENDRA (Se
40 |73256/2130.08.20 2784/20 INARAYAN GENE Order Dtd. at
8 1024 24 RAL 2024-08-28 No-
24 ROUT
42)
N MACA-  |BIRA Mrsc. |'S¢
40 |73297/2130.08.20 GENE Judgement Dtd. © lat
9 1024 24 719/202 |KISHOR RAL 2024-03-17 APPEAL oo
3 STNGH SEC. |y
- MACA-  |BIRA Mrsc. |'S¢
o 32218/2 29:08:29 1919/202 |krsmor PPN Petition APPEAL 27
3 STNGH SEC. |y
N ABLAPL- (Se
41 |73324/2(30.08.20 | 2" |ASUTOSH  |GENE Order Dtd. at
1 1024 24 o TRIPATHY |RAL 2024-08-29 No-
4)




WPC (OAC (Se
73362/2 130.08.20 |) - ﬁéﬂg; GENE Order Dtd. on at
024 24 2975/20 RAL 2022-01-12 Branch |[No-
RANA
07 1)
ABLAPL- |ASIT (se
73378/2(30.08.20 | 0 Lo GENE Order Dtd. at
024 24 o oTTA RAL 2024-08-28 T?_
(Se
73382/2130.08.20 222?520 HIRARAM GENE Petition at
024 24 BHOT RAL No-
18
1)
(Se
ABLAPL-
73387/2 (30.08.20 HIRARAM |GENE at
024 o4 9445/20 BHOT RAL Vakalatnama No—
18
1)
BLAPL- |RAJENDRA (Se
73392/230.08.20 |/gon T e |GENE Order Dtd. at
024 24 ” U RAL 2024-08-28 T$_
WP (C) - (Se
73397/230.08.20 | o )" |DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
73401/230.08.20 | o )" |DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
73405/230.08.20 | o/ 0 |DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
1)
ABLAPL- (se
73410/2 (30.08.20 |/~ " ASUTOSH  |GENE Order Dtd. anrp_1 AT
024 24 03 TRIPATHY |RAL 2023-02-28 No-
6)
WP (C) - (Se
73412/230.08.20 | o oo0" |DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
6)
WP (C) - (Se
73414/230.08.20 | /o U 0"  |DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
6)
RVWPET ( |MANOJ (Se
73440/230.08.20 | o0 KUMAR GENE Order Dtd. oA at
024 24 572013 |RaNA RAL 2023-09-14 Branch T?—
73444/2 |30.08.20 i\ngT( D}gﬁﬂi; GENE Order Dtd. on ;ie
024 24 12/2013 |RaNA RAL 2023-01-24 Branch [°-_




[ | | | | 1)

WPC (OAC (Se
42 73446/2 130.08.20 |)- ﬁéﬂg; GENE Order Dtd. on at
5 1024 24 3298/20 RAL 2022-09-06 Branch No-
RANA
18 1)
CONTC- (Se
42 |73449/2130.08.20 9760/20 SANDHYARA |GENE Order Dtd. CONTEM |at
6 (024 24 23 NI PANI RAL 2024-08-09 PT No-
3)
WPC (OA) (Se
42 |73459/2130.08.20 |- HIRARAM GENE Petition OA at
7 (024 24 821/201 |BHOI RAL Branch [No-
7 1)
WPC (OA) (Se
42 |73461/21/30.08.20 |- HIRARAM GENE Vakalatnama OA at
8 1024 24 821/201 |BHOI RAL Branch No-
7 1)
WPC (OA) (Se
42 |73463/2130.08.20 |- HIRARAM GENE Judgement Dtd. |OA at
9 (024 24 821/201 |BHOI RAL 2022-08-26 Branch |No-
7 1)
WPC (OA) (Se
43 |73465/21/30.08.20 |- HIRARAM GENE Vakalatnama OA at
0 1024 24 820/201 |BHOI RAL Branch [No-
7 1)
WP (C) - (se
43 |73468/2130.08.20 18161/2 DEBENDRA |GENE Order Dtd. at
1 (024 24 BEHERA RAL 2024-08-27 No-
024
1)
WPC (OA) (Se
43 |73469/2/30.08.20 |- HIRARAM GENE Petition OA at
2 024 24 820/201 |BHOI RAL Branch [No-
7 1)
WPC (OA) (Se
43 |73472/2130.08.20 |- HIRARAM GENE Judgement Dtd. |OA at
3 1024 24 820/201 |BHOI RAL 2022-08-25 Branch |[No-
7 1)
WPC (OA) (Se
43 173475/2130.08.20 |- HIRARAM GENE Vakalatnama OA at
4 1024 24 818/201 |BHOI RAL Branch [No-
7 1)
WPC (OA) (Se
43 |73480/2/30.08.20 |- HIRARAM GENE Petition OA at
5 [024 24 818/201 |BHOI RAL Branch [No-
7 1)
WPC (OA) (Se
43 |73481/21/30.08.20 |- HIRARAM GENE Judgement Dtd. |OA at
6 (024 24 818/201 |BHOI RAL 2022-08-26 Branch |No-
7 1)
43 |73482/21/30.08.20 [WP(C)- |DEBENDRA |GENE Judgement Dtd. (Se
7 1024 24 18298/2 |BEHERA RAL 2024-08-27 at




[ 024 No-
1)
WPC (OAC (Se
43 73483/2 130.08.20 |)- ﬁﬁﬂgg GENE Order Dtd. on at
8 024 24 3187/20 RAL 2023-07-24 Branch |[No-
RANA
14 1)
WP (C) - (Se
43 |73484/2(30.08.20 |/ ~2"  |DEBENDRA |GENE Order Dtd. at
9 024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 |73485/2(30.08.20 | ¢ ¢", |DEBENDRA |GENE Order Dtd. at
0 024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 |73486/2(30.08.20 | /0" |DEBENDRA |GENE Order Dtd. at
1 024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 |73487/2(30.08.20 | /o CL |DEBENDRA |GENE Order Dtd. at
2 024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 173491/2(30.08.20 |,c )" |DEBENDRA |GENE Order Dtd. at
3 1024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 173497/2(30.08.20 |,c 1" |DEBENDRA |GENE Order Dtd. at
4 024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 [73503/2(30.08.20 |, '~ |DEBENDRA |GENE Order Dtd. at
5 1024 24 BEHERA RAL 2024-08-27 No-
024
1)
WP (C) - (Se
44 |73513/2(30.08.20 |, " |DEBENDRA |GENE Order Dtd. at
6 1024 24 BEHERA RAL 2024-08-27 No-
024
1)
BLAPL- |PRADEEP (Se
44 73515/2/30.08.20 GENE Order Dtd. at
7 024 24 8145/20 |KUMAR RAL 2024-08-30 BAIL-1 o
24 TRIPATHY 5)
WP (C) - (Se
44 |73516/2 (30.08.20 |,0 = " |DEBENDRA |GENE Order Dtd. at
8 024 24 BEHERA RAL 2024-08-28 No-
024
5)
WP (C) - (Se
44 |73517/2(30.08.20 |,c " |DEBENDRA |GENE Order Dtd. at
9 024 24 BEHERA RAL 2024-08-28 No-
024
5)
145 [73518/2[30.08.20 [ABLAPL- [UMA GENE Order Dtd. [(se




1024

24 8936/20 |SHANKAR RAL 2024-08-29 at
24 PATEL No-
5)
ABLAPL- |UMA (Se
73519/2130.08.20 8872/20 |SHANKAR GENE Order Dtd. at
024 24 o4 ATEL RAL 2024-08-29 No-
5)
ABLAPL- (Se
73520/2(30.08.20 [ o, |SHIBARAM |GENE Order Dtd. N
024 24 o MAHAPATRA [RAL 2024-08-29 No-
1)
ABLAPIL- (Se
73521/2(30.08.20 [ 2077 [KULDEEP  |GENE Order Dtd. at
024 24 o MOHANTY  |RAL 2024-08-29 No-
1)
WP (C)- |JEEVANJYO wriT | (5€
73524/2130.08.20 GENE Order Dtd. at
024 24 11715/2 |T1 RAL 2024-08-29 BRANCH |-
024 MOHANTY -1 4$
ABLAPL- (Se
73527/2(30.08.20 [g . |SURYAKANT |GENE Order Dtd. at
024 24 > A PALAI  |RAL 2024-08-30 No-
4)
ABLAPI,- (Se
73529/2(30.08.20 [ oo~ [APARESH  [GENE Order Dtd. at
024 24 o BHOT RAT 2024-08-29 No-
4)
ABLAPL- |RABIT (se
73532/2130.08.20 8928/20 |NARAYAN GENE Order Dtd. at
024 24 o4 SAnD RAL 2024-08-29 No-
4)
WP (C) - (se
73533/2130.08.20 19718/2 DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAT 2024-08-27 No-
024
4)
WP (C)- |SURYA (Se
73534/2130.08.20 GENE Petition With at
024 24 20255/2 INARAYAN RAL Annexures No-
024 BEHERA 5
WP (C) - {Se
73535/2130.08.20 19650/2 DEBENDRA |GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
4)
WP (C) - (Se
73536/230.08.20 |Jqqc1 ), [DEBENDRA (GENE Order Dtd. at
024 24 BEHERA RAL 2024-08-27 No-
024
4)
WP (C) - wriT | '5€
73539/2130.08.20 15040/2 SURYAKANT |GENE Judgement Dtd. BRANCH at
024 24 075 A PALAT |RAL 2024-07-18 e No-

40)




73540/2 |30.08.20 Tgéi;;z DEBENDRA |GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (se
73541/2 (30.08.20 |]0co)" IDEBENDRA |GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (Se
73542/2130.08.20 19720/2 DEBENDRA GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (Se
73543/2130.08.20 20086/2 DEBENDRA GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (se
73544/2130.08.20 20181/2 DEBENDRA |GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (Se
73545/2130.08.20 20183/2 DEBENDRA GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (se
73546/2130.08.20 20211/2 DEBENDRA |GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
WP (C) - (Se
73548/2130.08.20 20214/2 DEBENDRA GENE Order Dtd. at
024 24 BEHERA  |RAL 2024-08-27 No-
024
40)
ABLAPL- |PRASANTA (Se
73043/2 |30.08.20 GENE Order Dtd. at
024 24 7730/20 KUMAR RAL 2024-08-28 BAIL=L INo-
24 ROUTRAY 5)
_ (Se
73273/2(30.08.20 ?Sigizo P K GENE gii;CH at
024 24 BEHERA RAL No-
19 —7
10)
WRIT
BRANCH | (°€
73275/2 |30.08.20 |WE (S~ GENE (pIvIs 2t
024 24 ;‘__)349/20 P K JENA RAL TON 1]\_18;
BENCH- )
1)
(Se
at
73278/2130.08.20 |SA- A K GENE e
024 24 98/1977 |BISWAL RAL

107




WRIT

WP (C) - BRANCH éie
73280/2130.08.20 GENE (DIVIS
024 24 5340/20 G SUNDARA o, . Ton Ti3
BENCH- )
2)
WRIT
BRANCH | (°€
WP (C) - at
73282/2/30.08.20 23341/2 |E K GENE (DIVIS |~
024 24 o5 MISHRA RAT TON 120
BENCH- )
3)
(Se
WP (C) - WRIT
73285/2/30.08.20 GENE at
024 >4 35216/2 P CA BAL ?iANCH No-
13)
(Se
WP (C) - WRIT
73287/2130.08.20 40657/2 |S K RATH GENE BRANCH at
024 24 RAL No-
021 -8
42)
(Se
WP (C) - . WRIT
73290/2130.08.20 26846/2 |B DAS GENE PetitionAnnexu BRANCH at
024 24 RAL re, No-
020 )
30)
_ (Se
73294/2 (30.08.20 iggfszo P K GENE PetitionAnnexu at
024 24 MISHRA RAL re, No-
24
30)
73295/2 (30.08.20 "E{C)~ GENE PetitionAnnexu ;ie
024 24 éi;73/2 G ROUT RAL re, No-—
30)
(Se
ABLAPL-
73298/2130.08.20 GENE at
024 24 é$223/2 J P KAR |2 BAIL-2 ||~
13)
(Se
WP (C) - WRIT
73301/2130.08.20 31065/2 |A MOHANTY GENE BRANCH at
024 24 RAL No-
021 -8
42)
CRLMC- crimMIn | (°€
73303/2130.08.20 874/202 A GENE AL at
024 24 SUNDARAY |RAL No-
4 MISC
2)
WPC (OAC (Se
73308/2130.08.20 |)- S K DAS GENE OA at
024 24 356/201 RAL Branch [No-
3 1)
WPC (OAC (Se
73310/2130.08.20 |)- S K DAS GENE OA at
024 24 2232/20 RAL Branch [No-
01 1)




WPC (OAC (Se
73312/2130.08.20 |)- X DAS GENE oA at
024 24 273/200 RAL Branch [No-

5 1)

(Se

WP (C) - WRIT
73314/2130.08.20 20292 /2 PANDA GENE BRANCH at
024 24 RAL No-—

023 -8

41)
(Se

ABLAPL-
73317/2130.08.20 GENE at
024 24 é;;4l/2 J NAYAK RAL BAIL-2 No-

11)

WPC (OAC (Se
73319/21/30.08.20 |)- GENE OA at
024 24 2843/20 K ROUT RAL Branch [No-

16 1)

WPC (OAC (Se
73320/2130.08.20 |)- K DAS GENE OA at
024 24 1008/20 RAL Branch [No-

05 1)

CONTC (C (Se
73323/2130.08.20 |P) - K DASH GENE OA at
024 24 379/201 RAL Branch [No-

7 1)

CONTC (C (Se
73325/2130.08.20 P)- K DAS GENE OA at
024 24 564/201 RAL Branch [No-

5 1)

WPC (OAC (Se
73326/21/30.08.20 |)- K DAS GENE oA at
024 24 2217/20 RAL Branch [No-

05 1)

WPC (OAC (Se
73328/21/30.08.20 |)- K DAS GENE oA at
024 24 244/200 RAL Branch [No-

2 1)

WPC (OAC (Se
73329/2130.08.20 |)- X DAS GENE oA at
024 24 2193/20 RAL Branch [No-

02 1)

WPC (OA) (Se
73331/2130.08.20 |- X DAS GENE oA at
024 24 2030/20 RAL Branch [No-

17 1)

(Se

CRLMP- WRIT
73333/21(30.08.20 GENE at
024 24 228/202 HUSSIAN RAL ]fg{ANCH No-

13)
0Jc- (Se

73338/2130.08.20 GENE
024 24 7450/19 K DAS RAL at
99 No-




[ | 13)
WPC (OAC (se
50 73340/2/30.08.20 |)- s Kk pas  |GENE oA at
0 024 24 1438/20 RAL Branch No-
13 1)
[ WPC (OAC (se
50 |73341/2130.08.20 |)- s K DAS GENE OA at
1 1024 24 3987/20 RAL Branch [No-
13 1)
__' WPC (OAC (se
50 |73343/2130.08.20 |)- S K DAS GENE OA at
2 1024 24 2401/20 RAL Branch No-
13 1)
[ (se
WP (C) -
50 73347/2/30.08.20 GENE at
3 lora S 15089/2 |B DAS oal oo
006
1)
R RVWPET - crvin |(°€
50 |73350/2 30.08.20 GENE at
2 lora o 254/201 |A C DAS |20 REVISI |°°
8 ON
1)
R RVWPET- crvirn | (€
50 73359/2(30.08.20 GENE at
s lora S 254/201 A C DAS |2 REVISI |*°_
8 ON
1)
[ (se
WP (C) -
50 73360/2(30.08.20 GENE at
5 lo2a S 10613/2 |C R NAYAK |2 -
004
1)
___ (se
WP (C) - WRIT
50 73364/2(30.08.20 GENE at
> lora S i225/20 N RAY ol ?iANCH oo
32)
[ (se
CRLMP-
50 73367/2/30.08.20 GENE at
8 (024 24 2251/20 B K DASH oa1 No-
32)
[ ~ (se
50 |73369/2 |30.08.20 ngzig)l/z s K GENE ‘g;ﬁECH at
9 |024 24 PRADHAN |RAL No-
020 -2
6)
___ (se
WP (C) - WRIT
51 73372/2/30.08.20 GENE at
2 o2 S 40476/2 |N ROUT oAl BRANCH | o=
021 -6
26)
___ (se
oJc-
51 |73374/21(30.08.20 GENE at
1 lo2a 24 3334/19 A MISHRA |-, No-
26)
51 [73377/2[30.08.20 WP(C)- [B R GENE WRIT | (Se
2 1024 24 20689/2 |SENAPATI |RAL BRANCH |at




018 -7 No-
18)
Judgement Dtd. (Se
WP (C) - WRIT
73379/2 130.08.20 GENE 2022-06- at
024 24 22140/2 A BASTIA o,y 28Petition,Mis |[ChANCH o
013 s
c.case, 21)
WRIT
prRancH | (5€
73381/2 [30.08.20 ["E(C)- GENE (pIvIs 2t
B 10921/2 |B BEHERA No-
024 24 024 RAT TON 150
BENCH-
3)
(Se
WP (C) - . at
32283/2 3232.08.20 11693/2 |P K SWAIN PG{iIEE iztltlonAnnexu No—
009 ’ 120
)
WA- (Se
73384/2 130.08.20 GENE WRIT |at
024 24 1399/20 1S SAMAL oo APPEAL |No-
24
4)
WRIT
WP (C) - BRANCH ;ie
73386/2(30.08.20 |Tooce” | gy [GENE (DIVIS ==
024 24 03 RAL TON o1
BENCH- |,
3)
0JC— Judgement Dtd. a(ie
73389/230.08.20 |5 . o B B GENE 1992-09- .
024 24 69 MOHAPATRA [RAL 04Petition, Ann o1
exure, )
(Se
WP (C) - WRIT
73391/2(30.08.20 |1, 00" |\ avay  [GENE manch 2t
024 24 ole RAL s No-
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